
central AOniNI SinATIVE tribunal

PRINCIPAL BENCH
NEU DELHI.

„ „ ,, 2493 of 1991
0. A. No.

Neu Delhi, this the 22nd day of Sent., 1994
Hon'ble fir Dustice S. K. Dhaon, Aetg. Chair man,
Han'ble fir B, N, Dhou ndiy al, f)Brabar(A)

I.S/Sh.Amar Chand, 2, Kalloo Ram,
3.Hari Dm A.Rajandra Prasad
8.BsioKisfeiani r ! 5, Ram Rattan.
7, Sri Krishna.

All Sub Cleaners, Loco-Shed, floradabad,

appli cants,
(through fir 0, S.flainee, Advocate),

ver s us

Union of India: Through

1. The General flanager.
Northern Railuay,
Barod'a House,
Neu Delhi,

2. The Divisional F?ailuay flanaqer.
Norther n R ailuay ,
flor adab ad,

3. The Assistant flechanical Engineer,
Northern Railuav, „ .
floradabad, Respondents.

( through fir K.K.Patel, Advocate).

OR OER(OF al)

dust ICE S-K. DHADN. ACTING CHAIR^IAN

For orders, see order of date passed

in 0. A. No, 2678 of 199l(flunish Kumar Sharma and

others vs. Union of India and others).

( 8. M. Dhou ndiy al ) ( S. K^^aon )
flember(A) 'Acting Chairrran.

22nd Sept. ,1994

(SDS)


